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The matter.is taken up Forhfinal disposal today on baihg
‘ment ioned by mr.Samir Ghosh, 1d, counsel appearing Fér the applicant
- on the ground that the petitioner wants ta‘uithdrau'this applicatiqno
In support of his contention WMp,Ghosh has subm it ted a letter dated
14.%1;99 ;ecéivad'by him from his cliénf, i.e, the petitioner. The
application is dismissed for non-prosecution. None appe ars for thé

respondents,
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